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IN THF. CF.N'I'RA.L A.DMINISTR:z\TIVF. TRIBTJNl\L I JA.!PTTR BF.NCH I JA.IPTJR. 

I 

OI\. 23t/2002 nM'R 01' oRnim 3.1n.2nn2 

.c:uneel Kumar Pathak son of .c::hri R. n. Pathak., aged about 3c; 

years f resident of Quarter No. A "1S/'?., 1''!F.S Officers F.nclave, 

l?rataf Lines, Jaipur Cantt, Jaipur at present poster! as 

surveyor of Works in the Office of C\•W., Jaipur. 

•••• '1\pplicant. 

1. Union of India through the secretary to the 

Gover ment of i:ndia, l''!inistry of Defence, New nelhi. 

'?.. Bngineer in Chief, F.ngineer in Chief's Bra~ch, A.rmy 

Headquarters, Kashmir Bouse, DR:Q P.O., New Delhi. 

3. Union Public service commission through the 

ary, TJPSC, Dholpur Bouse, C:hahjahan Road, New Delhi • 

•••• Respondents. 

Mr. ''nod Goyal, counsel for the applicant. 

Mr. H .·o. Gupta, l'ieml-:>er ( :z\dministrati ve) 

Mr. 111.L. Chauhan, f''!ember (Junicial) 

ORDF.R (ORA.L) 

The learned counsel for the applicant suhmits that he 

he wants to withdraw this OZ\ with a lil:>erty to file a c'!uly 

cons_'ltuted 01\. Prayer. granted sul:>ject to limitation. 

2. l''!i'.\. No. 4 l3/'?.nn2 also stands disposed of. 

(M.L. CHl\lHF\N) 

MEL ER (J) 
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